THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGAL AND, MIZORAM AND ARUNACI AL PRADESH)

No.HC.VII-21/2008(Pt.)/ j035% /A

From ;- Smti Jayashree Bora,
Joint Registrar (Vigilance),
Gauhati High Court,

Guwahati.
To, The Jomt Registrar,
Gauhati High Count,
Itanagar Permancn! Benceh, y@l
Arunachal Pradesh,
Dated Guwahati, 2 LOctober, 2024,
Sub:- Casual Leave.
Ref:- Your lotter No.HC(]B)—VIG,’O1,-"‘2024,«"559-62 Dated 04.10.2024.
Sir,

With reference to the above, T am directed Lo inform you that Shri Ito Basar,
District & Sessions Judge, Khonsa, Tirap District, Arunachal Pradosh has been granted easual
leave on 14.10.2024, along with station leave permission w.e.f. 05.10.2024 to
15.10.2024. During nis absence, the Judicial Maaistrats Forey Ciass, Khonsa wilt look after the
remand matter.

Yours faithfully,
Sd ) -
JT. REGISTRAR (VIGILANCE)
Memo No.HC.VII-21/2008(Pt.)/103 55— 035¢  /a, dated , 97— \0 w24
Copy to:

1. Shri Tto Basar, District & Sessions Judge, Khonsa, Tirap District.

# The Project Manager, Gauhati High Court.

IT. REGISTRAR (VIGILANCE) _

g



